West Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.11.2016
Court- wise pendency of Cases as on 30.11.2016

Civil | Criminal Total

Name of the Court

District Judge, West Tripura Judicial District, Agartala 198
DJ., AGT (Court No. 2)
DJ., AGT (Court No. 3)
DJ., AGT (Court No. 4)
ADJ., AGT (Court No. 5)
Judge, Family Court, Agartala
CJ (Sr. Div) & ASST. SJ., AGT (No.1)
CJ (Sr. Div) & ASST. SJ., AGT (No.2) 1
CJM-cum-Civil Judge (Sr. Div), West 159 2020
ADDL-cum-Civil Judge (Sr. Div), CJM., West 162 5630
CJ (Jr. Div)-cum-JM. First Class, AGT (Court No. 1) 128 2801

CJ (Jr. Div)-cum-JM First Class, AGT (Court No. 2) 83 713

JM., First Class-cum-Civil Judge (Jr. Div), AGT (Court No. 1) 19

JM., First Class-cum-Civil Judge (Jr. Div), AGT, Court No. 2
Vacant

JM., First Class-cum-Civil Judge (Jr. Div), AGT (Court No. 3) 22
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JM., First Class-cum-Civil Judge (Jr. Div), AGT (Court No. 4)
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17 |JM., First Class-cum-Civil Judge (Jr. Div), AGT (Court No.5) 28 3697
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JM., First Class-cum-Civil Judge (Jr. Div), AGT (Court No.6) 34 4025
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DJ., Khowal

SDJM-cum-Civil Judge (Jr. Div), Khowali

CJ (Jr. Div)}-cum- JM., First Class, Khowai

JM., First Class-cum-Civil Judge (Jr. Div), Khowai |
ADJ., Sonamura

SDJM-cum-Civil Judge (Jr. Div), Sonamura

CJ (Jr. Div)-cum- JM., First Class, Sonamura

JM., First Class-cum-Civil Judge (Jr. Div), Sonamura
Vacant

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
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Family Court
Grand Total
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Station-wise pendency of Cases as on 30.11.2016
SiNo|  NameoftheStion | Givi | Criminal| Tota
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Gomati Judicial District, Udaipur
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.11.2016

Court- wise pendency of Cases as on 30.11.2016

Name of the Court Civil

District Judge, Gomati Judicial District, Udaipur
ADJ., Udaipur

Judge, Family Court, Udaipur, Gomati Judicial District
Vacant

Total

53
84

Criminal

199

CJ (Sr.Div) & ASST. SJ., Gomati Judicial District, Udaipur

CJM-cum-Civil Judge (Sr. Div), Gomati Judicial District,
Udaipur

1518

C:J (.:lr. Div)-cum- JM. First Class, Udaipur, Gomati Judicial 1534 1572
District
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1)

Udaipur, Gomati Judicial District (Vacant -_-
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 2), ---
Udaipur, Gomati Judicial District 887
SDJM-cum-CiviI Judge (Jr. Div), Amarpur, Gomati Judicial

CJ (Jr. Div) & JM First Class, Amarpur, Gomati Judicial -m
District

Total 1146 | 5816 | 6962

Station-wise pendency of Cases as on 30.11.2016

1039 4342
1275

Name of the Station
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South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.11.2016
Court- wise pendency of Cases as on 30.11.2016.

Name of the Court Civil

DJ., South Tripura Judicial District, Belonia 551
CJM-cum-Civil Judge (Sr. Div), South Tripura, Belonia 44
CJ (Jr. Div)-cum-JM First Class, Belonia, South Tripura 241

JM., First Class-cum-Civil Judge (Jr. Div), Belonia, South
Tripura

SDJM-cum-Civil Judge (Jr. Div), Sabroom, South Tripura
Vacant
CJ (Jr. Div)-cum-JM First Class, Sabroom, South Tripura

894

Station-wise pendency of Cases as on 30.11.2016

Name of the Station Civil
20

Sabroom

Grand Total _
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Unakoti Judicial District, Kailashahar
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.11.2016

Court- wise pendency of Cases as on 30.11.2016

m Name of the Court Civil | Criminal

3 |Judge, Family Court, Kailashahar 78 123

Total

N

6 |CJ (Jr. Div)-cum- JM First Class, Kailashahar 107 | 418 | 525

JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar, Court

7

l

No. 1 (Vacant

64 169
JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar, Court
No.2 (Vacant

SDJM-cum-Civil Judge (Jr. Div) Kamalpur 3 5240
CJ (Jr. Div)-cum-JM., First Class, Kamalpur 22 1844
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley 2388
SDJM-cum-Civil Judge (Jr. Div)., Gandacherra 1824

Total

Station-wise pendency of Cases as on 30.11.2016
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Sli.No. Name of the Station Civil | Criminal Total

Kailashahar N 577 | 4351

Kamalpur 112 7454

Longtharai Valley 2388
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North Tripura Judicial District, Dharmanagar .

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.11.2016

Court- wise pendency of Cases as on 30.11.2016

Name of the Court Civil | Criminal Total
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District Judge,North Tripura Judicial District, Dharmanagar 309 201

CJ (Sr.Div) & ASST. SJ., Dharmanagar
CJM-cum-Civil Judge (Sr. Div)., Dharmanagar 490
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 254 3881
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JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar

SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 11

7 |CJ (Jr. Div)-cum- JM., First Class, Kanchanpur (Vacant)

Total

Station-wise pendency of Cases as on 30.11.2016

Name of the Station Civil | Criminal Total

Dharmanagar 800 12475
11 1652

13275

Kanchanpur

Grand Total
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Gomati Judicial District, Udaipur
South Tripura Judicial District, Belonia

Unakoti Judicial District, Kailashahar

Grand Total



